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About Online FLRS System

Introduction

x FSSAl provides an opportunity for Food Business Operators (FBOs) to apply for
Registration/Licensing through online Registration/Licensing System. It also provides an option to
track the status of application online througin Application Reference No. prigled by the
system during the submission of application.

x The FBOs should take a print out of the Online Application Form generated through the system
and submit the application to Regional Authority/State Authority with all supportive documents
within fifteen days from the date obnline submission of applicatiofor State License and
Registration Certificateln case State License and Registration Certificate of Delhi and for Central
License all documents are to be uploaded electronically and no phgsicaments are to be
submitted in the Regional Office

x FBO can register themselves online for the username and pasgeioly providing the contact
details can apply for Licensing / Registration.

How to Access the System?
x The system can be accessed bygshe linkhttp://foodlicensing.fssai.gov.in __ using any
standard web browser like IE, Firef@oogle Chrometc.

x Itis a web enabled system, hence can be used 24* 7 by all the stakeholdestaléigolders can
access this online system through any web browser.

Pageb of 67



http://foodlicensing.fssai.gov.in/

UserReference Manual for Food Business Operatdiood Licenshg & Registration System (FLRS)ersion 3.0

Latest Announcements

How to know the latest announcements of FSSAI?

x C22R . daAySaa hLISNIG2NI Oty 1y2¢6 GKS €I
lyy2dzyyOSYSyiaé 2y G(GKS-ft23Ay LI IS 14 4K26

ks aer

\}'

Check Eligibilny)

’-:\!4 Latest Announcements
e, m—" Latest Announcements

» Karnataka State - Syndicate Bank Treasury Challan payment option

# Haow o Apply
enabled
» Delhi State Licensing - Simple Steps
& Act!Regulaton  Advisorles » Delhi State Licensing - Guidelines for submission for Online
Applications

T Fee Structure

B Supporting Documents

ﬁf SSCll Food Safety and Standards Authority of India
9 - Licensing and Registration System V3.0 Home | About FLRS FSSAL

How to Apply ?

Apply Now >

Existing Users Login

Usetname

Password
Signin |

Forgot User IDPassword | Sgn Up

Track Application Status

Enter Application Reference No.

Enter Captcha Code

yYKRT| ©®

6o

& Help Desk
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Fee Structure

How to know the amount of fees to be paid?

=

x C.h Oly 1y26 GKS FY2dzyd 27F TSSaNHa@d daNsS éLI2AyR (i
page as shown below

- 000 How to Apply ?

Apply Now b

Existing Users Login

Username ‘ "

Password [ ‘
Welcome to FLRS En
Ssai Food Licensing & Regisiration Sys! CRRERNRURGRRRI.| SRR

New Food Business Operator Check Eligibility » Track Application Status
Enter Application Reference No.
¥ LatestAnnouncements

Enter Captcha Code

& Howto Apply Please Note: License/Certificate can be applied for a maximum period of 5 i |
Years. - BT - 3
& Act/Regulation / Advisories Central (1 Year) State (LYear) Registration (LYear) | @’T l e
New Application Rs. 7500 View Rs. 100 @
Renewal Application Rs. 7500 View Rs. 100
License/Certificate Rs. 7500 View Rs. 100
B sSupporting Documents Modification Hel p Desk
Duplicate 10% of the View 10% of the ) 011-65705552
. Contact Details License/Certificate Applicable Applicable \ 64672224
License Fee Certificate Fee

9:30 am to 6:30 pm

®, FBO Search @ licensing@fssai.gov.in
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What arethe modes of paymerfbr Central Licen&e
x In case of Centrdlicense the modef payment is Onlingée. via Net Banking/Credit Card/Debit
Card

What are the modes of payment for State License & Registration Certificate?
x In case of State License and Regtin certificate the payment mode varies from state to state.
FBO can know the mode of paymeny clicking on Home under State License as shown in the fig
below:-

CENTRAL LICENSE STATE LICENSE REGISTRATION INDIAN RAILWAYS

Home Home Home Home

Form 'B' Form 'B' Form 'A' Eligibility
Eligibility Eligibility Eligibility Fee Structure
FeeStructure Fee Structure Fee Structure

Documents Required Documents Required

x Once clicked on home the list of States that are using Online FLRS system woubiblyedlis

How to Apply ?

Apply Now E3

Existing Users Login

take a License from the State Authority. Username | |

Eligible Food Business Operators like manufacturers, storage, transporters, retailers, marketers, distributors , etc. needto

The list of States accepting the applications online is highlighted below and links to the respective state pages. After Password
issuance of the license, any Modification / Renewal / Request for Duplicate license can be done through the online system. ‘ ‘
Sign In
State License is issued by the State Authorities operating in each state. This is in pursuant to the FSS Regulations, 2011. =19n’n |

Forgot User ID/Password | Sign Up
Depending upon the eligibility FBO may fall under State License or Registration. FBOs may go through the eligibility criteria,

Fee Structure, Documents details before start using the system. FBOs can also check out the HOW TO APPLY link to Track Application Status

understand process of filing the application online. Enter Application Reference No.
Enter Captcha Code
View Map r ——
Andaman and Nicobar Isiands Andhra Pradesh Arunachal Pradesh ;
: - e ®
Assam Bihar Chandigarh -
Chattishgarh Dadar and Nagar Haveli Daman and Diu IWGU l
Delhi Goa Gujarat
Haryana Himachal Pradesh Jammu & Kashmir
Karnataka Keraia s H € I p D €s k
Madhya Pradesh Maharashtra Ad (2 011-65705552
- 64672224
Meghatayo 3 9:30 am to 6:30 pm
Orissa Pondicherry @ licensing@fssai.gov.in
Punjab Rajasthan Sikkim

Tamil Nadu Telangana Tr

Uttar Pradesh Uttarakhand
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x Once clicked on the state the details of payment mode accepted in that particular state would be
displayed as shown in the fig below:

Maharashtra

Lo T

b s

Maharashtra or the Great Nation is the third largest state in the country and covers a geographical area of 308, 000 square km.
The great nation has a glorious history behind the doors of the past. The histery can be traced to 3rd century BC. The main rivers
of the state include Krishna, Bhima, Godavari, Tapi-Purna and Wardha-Wainganga. The Western ghats form the drainage area

for most of the rivers flowing in the coastal region.

b s R

N
State Contact Offices Fee Structure ( Payment Mode Document List Latest Updates
Details of Payment options
District Demand Draft Treasury Challan Cash
Greater Mumbai DD In favour of Joint N/A N/A

Commissioner Greater
Mumbai, FDA MS
For all other districts DD In favour of N/A N/A
Commissioner of Food Safety,
Maharashtra
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Document List

What documents are to be submitted?
x The list of documents that are to submitted can be seen by the BBClicking on the link
éSupporting Documenés 2y G KS f23Ay AJ 38> +a aK2gy 0SSt 2

ol S 000 How to Apply ?
P Apply Now >

\“'.“_ N D
> 7 ., EZInmem

Username \ }

Password ‘ \
Welcome to FLRS L]
Food Licensing & Regisiration System PN IPASSY [N

New Food Business Operator Check Eligibility » Track Application Status
Enter Application Reference No.
¥} LatestAnnouncements :

List of Supporting Documents For Central License
& Howto Apply : 2 7
List of Supporting Documents For State License

Enter Captcha Code

L]
[2’NASTs| ©
B

List of Supporting Documents For Registration Certificate
& Act/Regulation / Advisories Downloads

* Application for New / Renewal of Registration under FSS Act, 2006
oan BB
T Fee Stucture (FORM'A") 5

* Application for New / Renewal of License under FSS Act, 2006 (FORM ‘B’)
roe)

o0
& Supporting Documents e FORM 1X EB

« Affidavit for FSMS Plan 2
L. Contact Details * Self Dedclaration

* Condition of License ﬂz

Help Desk

& () 01165705552
64672224

9:30 am to 6:30 pm

®, FBO Search @ licensing@fssai.gov.in
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Where &whomto contact in case of any further information is required?
x In case if any furtheinformation is required, FBO can view the contact details of regional office by
Ot AO1AYy3 2y (GKS fAYy]l d/ag8shawnhbelow:RSGIFAf ae 2y (K
x For Central License FBO would have to click on the links of Regions Provided.

New Food Business Operator Check Eligibility » Track Application Status

Enter Application Reference No.

¥} LatestAnnouncements -

ontact Detai

FSSAI Resi e Contact Botail Enter Captcha Code
Chandigarh | Chennai | Delhi | Guhawati | Kolkata | Lucknow | Mumbai

State Licensing & Registration

“\ Acti Regulation ! Advisories

View Contact Details by selecting your state from the list given:

|-Se|ect— v

¥ Fee Structure

B Suppotting Docurnents For Technical Queries: ( HEIP Desk

@ : 011-6570 5552 F011-6467 2224 & : licensing@fssai.gov.in
L) 011-65705552
. Contact Details \' 64672224

9:30 am to 6:30 pm

® FBO Search @ licensing@fssai.gov.in

x For State License Registration Certificate FBO would have to select the state from the drop down
provided for which he is applying for as shown in the fig below:

Track Application Status

Enter Application Reference No.

New Food Business Operator Check Eligibility »

¥} LatestAnnouncements i
Contact Details

F55AI Regional Office Contact Details
Chandigarh | Chennai | Delhi | Guhawati | Kolkata | Lucknow | Mumbai

Enter Captcha Code

& Howto Apply

State Licensing & Registration
ﬂ Aot Regulation F Advisories

View Contact Details by selecting your state from the list given:

% Fee Structure

i Arunachal Pradesh

| Assam

Chandigarh

Dadra & Nagar Haveli
Daman & Diu

E Supporting Docurments For Technical
@ 1 011-657(

Help Desk

& L) 011-65705552
\' 64672224

9:30 am to 6:30 pm
@ licensing@fssai.gov.in

Fssai.gov.in

. Contact Details

FBO Search

Haryana
Himachal Pradesh
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x Once FBO selects the state it woulddieect to the selected statgpage where the details dhe

State contact office would be displayed as shown below:
How to Apply ?

Apply Now 3|

ing Users Login

> sl | o —

Assam comprises an area of 78,523 square kilometers (30,318 square miles). Modern Assam has 22 districts which are akin to 3
counties in the US or the UK. Except for the districts of Karbi Anglong and North Cachar Hills, Assam is generally composed of Hagmens ‘

plains and river valleys. It can be divided into three principal geographical regions: the Brahmaputra Valley in the north; the pacsword "7
Barak Plain in the south; and the Mikir (Karbi Anglong) and Cachar Hills that divide the two regions. Assam's forests cover about :
Sign In

20 percent of the total area, The Kaziranga National Park, the stronghold of the fast-disappearing great Indian one-horned
Forgot User ID/Password | Sign Up

Track Application Statu

]
State Contact@ Fee Structure Payment Mode Document List Latest Updates Enter Application Reference No.

rhinoceros, is its most famous wildlife refuge.

Enter. Gaptcha Code:

Department of Health & Family Welfare,
Ground Floor, Block-D,
Assam Secretariat, Dispur,

Track Food Business Operator

How to know a Food Business Operatticenseslegistered or not?
x In order to view a Food Business Operator is registered or not an individual can seahehHBIO
with the help of FBO search availablehe togin page and search for @dstails as shown below:

Check Eligibility»

Track Application Status

Enter Application Reference No.

New Food Business Operator

¥} LatestAnnouncements . .
icensed/Registered Food Business Operator

earch

Enter Captcha Code

#  Howeto Apply

state [Select —— — District -Select- 7|
) - ¢
Name
Kind of Product
B Description
B sSuppotting Docurnents HEIP Desk
() 01165705552
. Contact Details \' 64672224

9:30 am to 6:30 pm
(@ licensing@fssai.gov.in

® FBO Search
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GETTING STARTED
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Check Eligibility

How FBO can check the eligibility of License through the online system?
x Food Business Operator caneck their Eligibility (whether they are eligible for Central License OR
State License OR Registration Certificate as per Capacity/Turnover of their business) by clicking on
GKS fAYy] G/ KSO|l @2dzNJ St AIFAATtAGEeE 2y (KS f 23

ﬁ?’ E Food Safety and Standards Authority of Ind7a
Ssa’l Licensing and Registration System V3.0

i Home | AboutFLRS | FSSAI

How to Apply ?

iy Apply Now >

Existing Users Login
[ |

Username

Password ‘ |
Sign In

Forgot User ID/Password | Sign Up

New Food Business Operator Check Eligibility » Track Application Status

x Once ticked on the linkdCheck Eligibiliyit would redirect to the screen as shown belew:

m. XY7) _i Food Safety and Standards Authority of India
wae a0 Licensing and Registration System V3.0

Note: If you are operating from muitiple premise /unit, using "Save & Add” add each premise / unit address detalis separately and check
for aiigiiny Indvidusiy. i = s

Enter the Premise / Unit Address Details to Check the Eligibilty

Select State Select District ¥

Close
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x Fill in the Address of Premises, Stabastrict then click orit { | @S & dzll RR¥ dzy RS NJ
column;if the FBO isperating from multiple premise /unit, using "Save & Add" add gaemise
/ unit address details separately and check for eligibility individaalghown in below screen:

x Food Business Operator can deed@ts own login credentialby clickng on the link ‘8igrupQo
create a new account
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